227 Re : Motion for Adj. (Query)

[Mr. Speaker] .

meeting was not held earlier than the Parlia-
ment session, we will fix some timein the
House itself.

SHRI K. C. PANT : I am in your hands.

MR. SPEAKER : These are so many
matters raised in the form of adjournment
motions. We will fix some time for those
subjects. 17th happens to be during the session.
It would have been much better if the meeting
had been held earlier and no occasion provided
for this complaint. I propose that this be
discussed here.

SHRI KANWAR LAL GUPTA: What

about the discussion on UP ?

MR. SPEAKER : We will fix some time
for that also.
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MR. SPEAKER : Thatcan be discussed
or raised on some other time. Further, there
is nothing pending in the agenda.
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PAPERS LAID ON THE TABLE

STATEMENT Re. RAILWAY ACCIDENTS AND
Review or THE TREND OF ACCIDENTS ON
Inpian Raiwways During Last Five
YeARs.

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI R. L. CHA-
TURVEDI) : I beg to lay on the Table a state-
ment regarding certain recent Railway accidents,
alongwith a review of the trend of accidents on
the Indian Government Railwaysduring the last
five years, and a review of the action taken on
the recommendations of the Kunzru and Wan-
choo Committees. [Placed in Library. See No.
LT—4170/70].

ForeloN EXClIANGE REGULATION (AMENDMENT)
ORDINANCE

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SHRI RAGHU RAMAIAH): I
beg to lay om the Tablea copy of the
Forcign Exchange Regulation (Amendment)
Ordinance, 1970 (Hindi and English wversions)
promulgated by the President on the 20th
September, 1970, under provisions of article
123 (2) (a) of the Constitution. [Placed in
Library. Ses No. LT—4171/70].

RerorT OF ALL-INDIA INsTITUTE OF MEDICAL
Sciences, 1969-70

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING, AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI
PARIMAL GHOSH): On behalf of Shri K. K.
Shah,I beg to lay on the Table a copy of the
Annual Report of the All-India Institute of
Medical Sciences, New Delhi for the year
1969-70, under section 19 of the All-India



